
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

AT NEW DELHI 

ORIGINAL APPLICATION NO. 994/2024 

IN THE MATTER OF: 

POORAN SINGH CHAUHAN                                                                  ...APPLICANT 

VERSUS 

STATE OF UP & ORS.                                                       ...RESPONDENTS 

INDEX    

S. No. Particulars Page No. 

1. Affidavit on behalf of Uttar Pradesh Pollution 

Control Board  

1-4 

2.  Annexure R1 

True Copy of Office Order dated 27.08.2025 sent 

by the District Magistrate, Agra    

5 

3. Annexure R2 

True Copy of Joint Inspection Report dated 

30.08.2025  

6-14 

4. Annexure R3 

True Copy of letter dated 03.09.2025 sent by 

Executive Enguneer, Jal Kal Vibhag Nagar Nigam, 

Agra  

15 

3.  Proof of Service  16 

 

THROUGH ADITYA VAIBHAV SINGH 

Counsel for UPPCB  

A-394, Defense Colony 

New Delhi- 110024 

 

PLACE: NEW DELHI 

DATE: 05.09.2025 
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